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In pursuance. to the recmmnen(‘aﬁaﬁ@ mﬂ(}ﬁ b}' H(m'ble Ra;aﬂtha.n Htgh k
Court, Jodhpur vide their letier No.RJS-Estt. B2(v)/TP24/2016/8308 dated 0§-08:

17, the State (Government hereby appoints the following Judicial Officer as

Px incipal Magxstrate of Juvenile Justlcc Board Bundi in addmon to hls own duties-
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i 1. ) SHRI SUNHL KUMAR | FULLTIME BUNDI

.| BISHNOI SECRETRAY, DLSA,

| [ BUNTL _
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| This ﬂm)gm tment has  -been made ~ under g
ection 4 (2) of the Juvenile Justice (Care and @w mﬂ@ﬂ Of (Mﬂf?m A“ 2015,
Principal Magmrate shall exercise all the powers and dleh"nge its functions
relating to children in coonflict with law in accordance with the provision of the.
Juv emle Justice (Care and Protection of Children) Act, 2015. Prmmpdl Magistrate
skl hold bi i} m’gtgnﬁs in the premises of Government Observation Home, Bund1 as

per the provisions of the Act and Rulew ma{'ﬁ@ there undera '» ,32‘ 2
'Jcmsx oty

_ Director cum secretary

| | ; - Department for Child Rzghts
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Copy forwarded to the following for information and nccessary action -
[ _:;pm’,ldl A%;grant to Hon'ble Minister, Law, Rajasthan, Secretariat, Jmpur
Special  Assistant 1o Hon'tle Minister, Social Just;u. and Em mwcm t

t)cpdnmcm Rafasihan, Secramsiar Jaipur S “' i

" P;If)::fngw Secretary, Chief Secretary, Rajasthan, ‘:coretarmt, Jaipur . -

K ate Secretary, Additional Chief Secrctar) Home Dapdrfmcntlﬁ}b Ra_mthan
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- Secretaniat, Jcnpur
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ary, Principal Secretary, Law, Ra;
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ar Ueneral, Hon' bie Rajasthan High COUJ T, J‘:?h :{;cmtanat, .T axpur
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13, Additinmad e Y. 1?997-'01’ Getieral of Pold
At .}t;()mi Direcior General of Police, é:‘fﬁekﬁiusr?an La Kottn, Jalpur
S .

4. Ad
15 na‘rg::fg"‘f Director General of Police, Jail, Rajass) al Kothi, Jaipur
16, All Di T, Prosecution, Rajasthan, Secreta P o
e istrict and Sessiop Judge... . riaf, Ja,pm
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Al Chairperson, Child Weli‘an‘ {;emm ﬂg& |

All] \ﬁ"m&rs Huvemlc Justice Boards,..
Superimendent, Government Central Prt:ss Jaxpur . ‘ |
5. Accounts OfFf icer/Deputy Director, ICPS/ Deputy Director, &,ARA Depaﬂment for
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Child Rights, Rajasthan, Jaipur
16. f;il T)epm} Dxrector/Asmslam Dxrcc.tor Social Justice a.m Bmmmg[mmt
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Department for Child Rights .~

RAJASTHAN HIGH COURT, JODHPUR o

No. RJS-Estt BZ(V)/TP/24/2016/8327 Date 09 08 2017

Copy forwarded to the followmg for mformatnon and necossary actlon -
1,P.S. to All Hon'ble Judges sitting at Jodhpur. ' '
2.The Registrar General/Registrar(Vig.)/(Admn. )/(RUICC)/(CiaSS )/(Exam )/QSD(F&I)/RaJasthan Hugh

- Court, Jodhpur and Registrar hg. At Delhi. oo
3.The Reglstrar(Admn ), Rajasthan High Court Bench, Jaipur wuth the request to dtstrlbute the copxes .
- of this order to all the Hon'tle Judges sitting at . Jaipur through- P.S., Member Secretary, RaJasthan :

State Legal Services Authorlty and all the Judicial Ofﬁcus postcd in the Registry: at Javpur Bench -

Jaipur.
4.The Registrar-Cum- Prmcmal Secretary to Hon' blc the G hnof ]ustnce RHC Jodhpur/ Benrh Jarpur '
5.Shri Sunil Kumar Bishnoi, Fulltime Secretary, DLSA, Bundi. . o i

- 6.Principal Magistrate, Juvenile. Justice Board, Bundi. .
7.District & Sessions Judge, Bundi with the request to servg/arculate the copy of thIS order to the

concerned post/Treasury Officer as per direction issued vnde this office letter No 17022 dated
08.10.2015.

8.The Director, Rajasthan State Judicial Academy, Jodhpur.
9.R]S-Estt. Section/Confidential Section/ Statistics Section/General Section/’ Subordlnate Court(Estt )

Section/RJIS Leave Clerk/ Building Side/Computer Celi.
10.A.0.].,Classification Scction (Website), Rajasthan High Court,-Jodhpur/ B
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